
ORISSA HIGH COURT

FILING REPORT AS ON :25/08/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

1 BLAPL/0005818/2020 ASRAF ALI @ NANHAK SHIBANI SHANKAR PRADHAN MACHHKUND /55 /2020

VS VS ()

STATE OF ODISHA //

2 BLAPL/0005819/2020 BISWJIT SAHOO DEBASNAN DAS ATHGARH /42 /2020

VS VS ()

STATE OF ODISHA //

3 BLAPL/0005820/2020 JUNGALI SAHOO PRADEEP KUMAR PARIDA ATHGARH /64 /2008

VS VS ()

STATE OF ODISHA //

4 BLAPL/0005821/2020 USHARANI @ BARSA SUNDARA N.SAHANI RANPUR /202 /2020

VS VS ()

STATE OF ODISHA //

5 BLAPL/0005822/2020 ARUN SAMAL RAJENDRA NARAYAN ROUT BHADRAK RURAL /148 /2020

VS VS ()

STATE OF ODISHA //

6 BLAPL/0005823/2020 ABHIJIT MAHAL SANTOSH KUMAR NANDA BAISINGA /159 /2020

VS VS ()

STATE OF ODISHA //

7 BLAPL/0005824/2020 ABHIJIT JENA DEEPAK KUMAR SAHOO KENDRAPARA /131 /2020

VS VS ()

STATE OF ODISHA //

8 BLAPL/0005825/2020 GOUTAM SAHOO DEEPAK KUMAR SAHOO KENDRAPARA /131 /2020

VS VS ()

STATE OF ODISHA //

9 BLAPL/0005826/2020 DR. SOUMYA RANJAN DALAI BIDYADHAR MANASINGH BARANGA /97 /2020

VS VS ()

STATE OF ODISHA //

10 BLAPL/0005827/2020 PRAVAT DASH AMITAV TRIPATHY GOP /188 /2020

VS VS ()

STATE OF ODISHA //

11 BLAPL/0005828/2020 NAHIA @ RATAN NAIK PARTHA SARATHI NAYAK TALCHER TOWN /95 /2018

VS VS ()

STATE OF ODISHA //
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12 BLAPL/0005829/2020 RANJAN SETHY @ RANJAN KUMAR SETHI ARIJEET MISHRA SUKINDA /178 /2019

VS VS ()

STATE OF ODISHA //

13 BLAPL/0005830/2020 KAMALA KANTA JENA BIGYAN KUMAR SHARMA PLANTSITE /89 /2013

VS VS ()

STATE OF ODISHA //

14 BLAPL/0005831/2020 RAMESH JENA @ RAMESH CHANDRA JENA AMITAV TRIPATHY NUAGAON /57 /2020

VS VS ()

STATE OF ODISHA //

15 BLAPL/0005832/2020 BABI CHINCHANI RABINDRA NATH PANDA MOHANA /110 /2020

VS VS ()

STATE OF ODISHA //

16 BLAPL/0005833/2020 BINOD PRADHAN SANJAY KUMAR PRADHAN KABISURYANAGAR (KODALA) /279 /2019

VS VS ()

STATE OF ODISHA //

17 BLAPL/0005834/2020 KISHAN MAHARANA AMITAV TRIPATHY PURUSHOTTAMPUR /206 /2019

VS VS ()

STATE OF ODISHA //

18 BLAPL/0005835/2020 BALA @ SURESH GAJENDRA NITYANANDA PANDA CHAULIAGANJA /167 /2020

VS VS ()

STATE OF ODISHA //

19 BLAPL/0005836/2020 SUDHIR KUMAR SAHOO NITYANANDA PANDA CHAULIAGANJA /184 /2020

VS VS ()

STATE OF ODISHA //

20 BLAPL/0005837/2020 MAHENDRA BEHERAMAJHI MAHES DAS BAMUNIGAM /33 /2020

VS VS ()

STATE OF ODISHA //

21 BLAPL/0005838/2020 MANTU @ SATYAJIT DEHURY TARAPRASAD MAHAPATRA ANGUL TOWN /798 /2020

VS VS ()

STATE OF ODISHA //

22 BLAPL/0005839/2020 SACHIN BAG PABITRA KUMAR NAYAK KULABIRA /67 /2019

VS VS ()

STATE OF ODISHA //

23 BLAPL/0005840/2020 ADITYA KUMAR BISOI RAMANIKANT PATTANAIK ATHAMALLIK /30 /2013
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VS VS ()

STATE OF ODISHA //

24 BLAPL/0005841/2020 ISWAR DAAL SAHU @ GOLU G.M.RATH PLANTSITE /166 /2020

VS VS ()

STATE OF ODISHA //

25 BLAPL/0005842/2020 RAMESH CHANDRA ROUL @ ROUT B.S.DASPARIDA  / /0

VS VS ()

STATE OF ODISHA //

26 BLAPL/0005843/2020 PRABIR PRADHAN SURYAKANTA DWIBEDI KAMARDA /65 /2020

VS VS ()

STATE OF ODISHA //

27 BLAPL/0005844/2020 BASU GOLORI ASIT KUMAR JENA MATHILI /107 /2020

VS VS ()

STATE OF ODISHA //

28 BLAPL/0005845/2020 SANKAR KHILLA ASIT KUMAR JENA MATHILI /107 /2020

VS VS ()

STATE OF ODISHA //

29 BLAPL/0005846/2020 SADAN GOLORI ASIT KUMAR JENA MATHILI /107 /2020

VS VS ()

STATE OF ODISHA //

30 BLAPL/0005847/2020 MADAN KHARA ASIT KUMAR JENA MATHILI /107 /2020

VS VS ()

STATE OF ODISHA //

31 BLAPL/0005848/2020 SUJIT MANDAL ASIT KUMAR JENA MATHILI /108 /2020

VS VS ()

STATE OF ODISHA //

32 BLAPL/0005849/2020 DHARA MARANDI SURYAKANTA DWIBEDI BETNOTI /164 /2020

VS VS ()

STATE OF ODISHA //

33 BLAPL/0005850/2020 K.DHIREN KUMAR DORA PARTHA SARATHI DAS KABISURYANAGAR (KODALA) /7 /2020

VS VS ()

STATE OF ODISHA //

34 BLAPL/0005851/2020 RAJU @ RAJKISHORE BEHERA PRATAP CHANDRA MISHRA MAHANGA /7 /2019

VS VS ()
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STATE OF ODISHA //

35 BLAPL/0005852/2020 PAPU RAULA @ DIPU SURYAKANTA DWIBEDI RANPUR /232 /2019

VS VS ()

STATE OF ODISHA //

36 BLAPL/0005853/2020 SK. SERAJUL @ GANESH AMULYA RATNA PANDA SAHADEV KHUNTA /378 /2019

VS VS ()

STATE OF ODISHA //

37 BLAPL/0005854/2020 MEMI @ TAPAN DAS AMULYA RATNA PANDA SAHADEV KHUNTA /200 /2020

VS VS ()

STATE OF ODISHA //

38 BLAPL/0005855/2020 SK.JAKIR @ SK.ZAKIR @ BABU AMULYA RATNA PANDA BALASORE TOWN /154 /2020

VS VS ()

STATE OF ODISHA //

39 BLAPL/0005856/2020 SK. RUGA @ SK.RAFIQ AMULYA RATNA PANDA SAHADEV KHUNTA /214 /2020

VS VS ()

STATE OF ODISHA //

40 BLAPL/0005857/2020 SANTANU NAG SUKANTA KUMAR DALAI KORAPUT VIGILANCE /18 /2020

VS VS ()

STATE OF ODISHA //

41 BLAPL/0005858/2020 CHANDAN @ CHANDU PANKA @ PANAKA B.R.TRIPATHY JHARIGAM /111 /2020

VS VS ()

STATE OF ODISHA //

42 BLAPL/0005859/2020 KANHU @ KANHA @ GOURANGA PRADHAN S.K.BHANJADEO BAGHAMARI /55 /2020

VS VS ()

STATE OF ODISHA //

43 BLAPL/0005860/2020 SIMANCHAL RAJU PRASANTA KUMAR NANDA DAMANJODI /50 /2020

VS VS ()

STATE OF ODISHA //

44 BLAPL/0005861/2020 KULAMANI SAHOO ARUN KUMAR DAS-1 SONEPUR /139 /2020

VS VS ()

STATE OF ODISHA //

45 BLAPL/0005862/2020 MANGAL EKKA SOUMYA RANJAN DAS BISRA /59 /2020

VS VS ()

STATE OF ODISHA //
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46 BLAPL/0005863/2020 SAMBARU RAITA B.R.TRIPATHY SERANGO /54 /2019

VS VS ()

STATE OF ODISHA //

47 BLAPL/0005864/2020 GAGAN PRADHAN S.K.BHANJADEO BAGHAMARI /55 /2020

VS VS ()

STATE OF ODISHA //

48 BLAPL/0005865/2020 SONU KUMAR JENA S.ROUT ANGUL TOWN /681 /2020

VS VS ()

STATE OF ODISHA //

49 BLAPL/0005866/2020 SANTANU NAG SUSANTA KUMAR PARDHAN KORAPUT VIGILANCE /18 /2020

VS VS ()

STATE OF ODISHA(VIG.) //

50 BLAPL/0005867/2020 PADMALOCHAN @ PADU HARIJAN AJAYA KUMAR JENA BISWANATHPUR /28 /2020

VS VS ()

STATE OF ODISHA //

51 BLAPL/0005868/2020 PRADIPTA KUMAR PALEI PRASANTA KUMAR NANDA LINGARAJ P.S. /99 /2020

VS VS ()

STATE OF ODISHA //

52 BLAPL/0005869/2020 PAPU @ HIMANSU DAS MD.G.MADANI BHANDARIPOKHARI /93 /2020

VS VS ()

STATE OF ODISHA //

53 BLAPL/0005870/2020 SK. ERSAD @ NOOR SAMVIT MOHANTY TIRTOL /212 /2020

VS VS ()

STATE OF ODISHA //

54 BLAPL/0005871/2020 SK.AZAD ALLI @ AZAD SAMVIT MOHANTY TIRTOL /212 /2020

VS VS ()

STATE OF ODISHA //

55 BLAPL/0005872/2020 BUTA @ BATU @ SUNIL NAIK CHITTARANJAN PATTNAIK BALIMI /46 /2015

VS VS ()

STATE OF ODISHA //

56 BLAPL/0005873/2020 HAGURU @ KANHA NAIK CHITTARANJAN PATTNAIK BALIMI /46 /2015

VS VS ()

STATE OF ODISHA //

57 BLAPL/0005874/2020 MOHAMMEDE MOBIN @ MOHAMMED MOBINRAMAKANTA PRADHAN TIRTOL /212 /2020
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VS VS ()

STATE OF ODISHA //

58 BLAPL/0005875/2020 KRISHNA DUMBAR @ KANHA BIJAYA KUMAR RAGADA JHARSUGUDA /464 /2020

VS VS ()

STATE OF ODISHA //

59 BLAPL/0005876/2020 GAGAN BHOL N.SAHANI BANAPUR P.S. /98 /2020

VS VS ()

STATE OF ODISHA //

60 BLAPL/0005877/2020 CHAINU BHOI SUNIT KUMAR PANDA BADMAL /43 /2016

VS VS ()

STATE OF ODISHA //

61 BLAPL/0005878/2020 SK.HYDER DEEPAK KUMAR SAHOO KENDRAPARA /52 /2017

VS VS ()

STATE OF ODISHA //

62 BLAPL/0005879/2020 SK.HYDER DEEPAK KUMAR SAHOO KENDRAPARA /299 /2005

VS VS ()

STATE OF ODISHA //

63 BLAPL/0005880/2020 SK HYDER DEEPAK KUMAR SAHOO KENDRAPARA /51 /2008

VS VS ()

STATE OF ODISHA //

64 BLAPL/0005881/2020 SK HYDER DEEPAK KUMAR SAHOO KENDRAPARA /52 /2017

VS VS ()

STATE OF ODISHA //

65 CMP/0000473/2020 ADWAITA JENA P.C. ACHARYA  / /

VS VS ()

PATITAPABAN JENA //

66 CMP/0000474/2020 KHIRODBALA PARIDA DEBASIS TRIPATHY  / /

VS VS ()

BHASKAR CHANDRA PARIDA //

67 CONTC/0003495/2020 ARCHANA  JENA PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

CHITHRA ARUMUGAM //

68 CONTC/0003496/2020 SURENDRA KUMAR MOHARANA PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()
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SECRETARY TO GOVT. OF ORISSA //

69 CONTC/0003497/2020 RAMA CHANDRA MOHAPATRA ADV  / /

VS VS ()

S.BOMNIC RAYAN //

70 CONTC/0003498/2020 SARAT CHANDRA DAS ADV  / /

VS VS ()

SUSEEL KUMAR //

71 CONTC/0003499/2020 BIMBADHAR BEHURA DAYANANDA MOHAPATRA  / /

VS VS ()

NIRANJAN BEHERA //

72 CONTC/0003500/2020 PRADIPTA KISHORE PARHI PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

SURENDRA KUMAR //

73 CONTC/0003501/2020 BALABHADRA SAMAL ADV  / /

VS VS ()

DR. MONA SHARMA //

74 CONTC/0003502/2020 PRAFULLA KUMAR DASH ADV  / /

VS VS ()

DR. MONA SHARMA //

75 CONTC/0003503/2020 AMIYA KUMAR GIRI PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

SURENDRA KUMAR //

76 CONTC/0003504/2020 SUDHIR KUMAR MOHARANA ADV  / /

VS VS ()

SATYABRATA SAHU //

77 CONTC/0003505/2020 LAXMIKANT GHADEI ADV  / /

VS VS ()

SUSEEL KUMAR //

78 CONTC/0003506/2020 CHANDRA SEKHAR KATHAR ADV  / /

VS VS ()

RAJENDRA KUMAR PATNAIK //

79 CRLA/0000459/2020 D. SATYA PATRA JYOTIRMAYA SAHOO CHATRAPUR /159 /2019

VS VS ()

STATE OF ODISHA //
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80 CRLMC/0001295/2020 TUNA @ PRAFULLA KUMAR NAYAK JYOTIRMAYA SAHOO SPL.TASK FORCE /7 /2019

VS VS ()

STATE OF ODISHA //

81 CRLMC/0001296/2020 NUNI SAHOO @ NUNI KUMAR SAHOO AMIT KUMAR NATH  / /0

VS VS ()

STATE OF ODISHA //

82 CRLMC/0001297/2020 CHANDRA BISOI MAHES DAS BAMUNIGAM /32 /2020

VS VS ()

STATE OF ODISHA //

83 CRLMC/0001298/2020 HRUSIKESH BISOYI @ SILU BISOYI JYOTIRMAYA SAHOO KODALA /20 /2014

VS VS ()

STATE OF ODISHA //

84 CRLMP/0000928/2020 JEBARUN NESHA PARTHA SARATHI DAS  / /0

VS VS ()

SUPERINTENDENT OF POLICE //

85 CRLMP/0000929/2020 JAYANTA KUMAR PARIDA DINABANDHU NAYAK  / /0

VS VS ()

STATE OF ODISHA //

86 CRLMP/0000930/2020 TRILOCHAN BARIK TUSHAR KANTA NAYAK  / /0

VS VS ()

STATE OF ODISHA //

87 CRLMP/0000931/2020 MANOJ KUMAR PANDA P.K. MAHARAJ  / /0

VS VS ()

STATE OF ODISHA //

88 CRLMP/0000932/2020 PUJA SINGH R.K. ROUTRAY  / /0

VS VS ()

STATE OF ODISHA //

89 CRLREV/0000360/2020 KHIRODBALA PARIDA DEBASIS TRIPATHY  / /0

VS VS ()

BHASKAR CHANDRA PARIDA //

90 CRLREV/0000361/2020 TARA CHAND AGARWAL SAROJ KUMAR PADHI  / /0

VS VS S.D.J.M.-CIVIL JUDGE (JD),KEONJHAR(Kendujhar)

STATE OF ODISHA CMC/0000111/2020

91 MACA/0000609/2020 NATIONAL INSURANCE COMPANY LTD SABITA RANJAN PATTNAIK  / /
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VS VS ()

MANJUBALA PANDEY //

92 MACA/0000610/2020 NATIONAL INSURANCE COMPANY LTD. SABITA RANJAN PATTNAIK  / /

VS VS ()

KASARI BIBI //

93 RSA/0000178/2020 BIKRAM KUMAR SAHOO P.K.SAHOO  / /

VS VS ()

ARAT CHANDRA PATRA //

94 STREV/0000029/2020 M/S. TELEONE CONSUMERS PRODUCTS PVT.LTDC.R.DAS  / /

VS VS ()

STATE OF ODISHA //

95 WA/0000496/2020 STATE OF ODISHA SR.S.C.(S AND ME)  / /

VS VS ()

KHIROD CHANDRA ROUT //

96 WA/0000497/2020 STATE OF ODISHA SR.S.C.(S AND ME)  / /

VS VS ()

PRAFULLA KUMAR MALLIK //

97 WP(C)/0021032/2020 GOVERNING BODY OF NEURO HIGHER SECONDARY SCHOOL AND SCIENCE AND TECHNOLOGYL.K.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

98 WP(C)/0021033/2020 DILLIP KUMAR PODDAR L.K.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

99 WP(C)/0021034/2020 PILURAM NIAL BIJAYA KUMAR BEHERA (1)  / /

VS VS ()

STATE OF ODISHA //

100 WP(C)/0021035/2020 BIJAYA KUMAR BARIK PRADEEP KUMAR PARIDA  / /

VS VS ()

THE MANAGING DIRECTOR //

101 WP(C)/0021036/2020 SANKAR MAJHI BIJAYA KUMAR BEHERA (1)  / /

VS VS ()

STATE OF ODISHA //

102 WP(C)/0021037/2020 SARDHAKAR PANAKA BIJAYA KUMAR BEHERA (1)  / /

VS VS ()
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STATE OF ODISHA //

103 WP(C)/0021038/2020 BADRI NARAYAN PUJARI H.K ROUT  / /

VS VS ()

STATE OF ODISHA //

104 WP(C)/0021039/2020 TILA SAHU BIJAYA KUMAR BEHERA (1)  / /

VS VS ()

STATE OF ODISHA //

105 WP(C)/0021040/2020 SANTOSH KUMAR SWAIN SHASHI BHUSAN JENA  / /

VS VS ()

COLLECTOR BALASORE //

106 WP(C)/0021041/2020 MOHANLAL SATNAMI BIJAYA KUMAR BEHERA (1)  / /

VS VS ()

STATE OF ODISHA //

107 WP(C)/0021042/2020 HEMLAL PANDEY BIJAYA KUMAR BEHERA (1)  / /

VS VS ()

STATE OF ODISHA //

108 WP(C)/0021043/2020 HALADHAR SAHU SIDHESWAR MALLIK  / /

VS VS ()

STATE OF ODISHA //

109 WP(C)/0021044/2020 KUMA MAJHI BIJAYA KUMAR BEHERA (1)  / /

VS VS ()

STATE OF ODISHA //

110 WP(C)/0021045/2020 DEBARAJ PRADHAN H.K. ROUT  / /

VS VS ()

STATE OF ODISHA //

111 WP(C)/0021046/2020 MADHABANANDA SAHOO SIDHESWAR MALLIK  / /

VS VS ()

STATE OF ODISHA //

112 WP(C)/0021047/2020 MAKARU GOUD BIJAYA KUMAR BEHERA (1)  / /

VS VS ()

STATE OF ODISHA //

113 WP(C)/0021048/2020 ARUN KUMAR PATNAIK BIBHUDA NANDA MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
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114 WP(C)/0021049/2020 PITAMBAR BANCHHOR @ ADBANG BIJAYA KUMAR BEHERA (1)  / /

VS VS ()

STATE OF ODISHA //

115 WP(C)/0021050/2020 PURANDAR PARUA BIJAYA KUMAR BEHERA (1)  / /

VS VS ()

STATE OF ODISHA //

116 WP(C)/0021051/2020 SUBERAM KARUAN BIJAYA KUMAR BEHERA (1)  / /

VS VS ()

STATE OF ODISHA //

117 WP(C)/0021052/2020 CHOUDHURI MAHANANDA RAMA CHANDRA JENA  / /

VS VS ()

STATE OF ODISHA //

118 WP(C)/0021053/2020 PITAMBAR BANCHHOR @ ADBANG BIJAYA KUMAR BEHERA (1)  / /

VS VS ()

STATE OF ODISHA //

119 WP(C)/0021054/2020 MUNI BHOSAGAR RAMA CHANDRA JENA  / /

VS VS ()

STATE OF ODISHA //

120 WP(C)/0021055/2020 DIGASEN SAGARIA BIJAYA KUMAR BEHERA (1)  / /

VS VS ()

STATE OF ODISHA //

121 WP(C)/0021056/2020 SANTOSH KUMAR SARANGI RAMA CHANDRA JENA  / /

VS VS ()

STATE OF ODISHA //

122 WP(C)/0021057/2020 BANJU GOUD BIJAYA KUMAR BEHERA (1)  / /

VS VS ()

STATE OF ODISHA //

123 WP(C)/0021058/2020 SADANANDA MAHAKUR RAMA CHANDRA JENA  / /

VS VS ()

STATE OF ODISHA //

124 WP(C)/0021059/2020 RATAN MAJHI BIJAYA KUMAR BEHERA (1)  / /

VS VS ()

STATE OF ODISHA //

125 WP(C)/0021060/2020 RAGHUBIR SAHU BIJAYA KUMAR BEHERA (1)  / /
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VS VS ()

STATE OF ODISHA //

126 WP(C)/0021061/2020 HABAL GOUDA BIJAYA KUMAR BEHERA (1)  / /

VS VS ()

STATE OF ODISHA //

127 WP(C)/0021062/2020 SANJAYA KUMAR SINGH BIBHUTI KESHARI BISWAL  / /

VS VS ()

MAHANADI COALFIELDS LIMITED //

128 WP(C)/0021063/2020 SANJAYA KUMAR SINGH BIBHUTI KESHARI BISWAL  / /

VS VS ()

MAHANADI COALFIELDS LIMITED //

129 WP(C)/0021064/2020 SANJAYA KUMAR SINGH BIBHUTI KESHARI BISWAL  / /

VS VS ()

MAHANADI COALFIELDS LIMITED //

130 WP(C)/0021065/2020 PARSURAM MAJHI BISWABIHARI MOHANTY  / /

VS VS ()

STATE OF ODISHA //

131 WP(C)/0021066/2020 SIBA NARAYAN SATAPATHY PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

132 WP(C)/0021067/2020 GANGADHAR NAIK PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

133 WP(C)/0021068/2020 DR.GITANJALI PADHI DURGESH NARAYAN RATH  / /

VS VS ()

STATE OF ODISHA //

134 WP(C)/0021069/2020 NARAYAN PRADHAN PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

135 WP(C)/0021070/2020 DALAPATI MANDAL PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

136 WP(C)/0021071/2020 GOPABANDHU SENAPATI G.N.MISHRA  / /

VS VS ()
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GENERAL MANAGER MAHANADI COALFIELDS LIMITED //

137 WP(C)/0021072/2020 HARSHA SAMANTRAY NARESH CH.JENA  / /

VS VS ()

STATE OF ODISHA //

138 WP(C)/0021073/2020 SUMANTA BEHERA SURYA NARAYAN PATNAIK  / /

VS VS ()

STATE OF ODISHA //

139 WP(C)/0021074/2020 SAMPATI PRASANTA SUDARSAN PANDA  / /

VS VS ()

K.SWATI PATRO //

140 WP(C)/0021075/2020 NRUSINGHA BEHERA S.K. NAYAK (2)  / /

VS VS ()

STATE OF ODISHA //

141 WP(C)/0021076/2020 SMRUTI RANJAN JENA B.N.PANDA  / /

VS VS ()

STATE OF ORISSA //

142 WP(C)/0021077/2020 NILAMANI MOHAPATRA BASUDEV BARIK  / /

VS VS ()

UNION OF INDIA //

143 WP(C)/0021078/2020 DURYODHAN PANDA B.N.PANDA  / /

VS VS ()

STATE OF ODISHA //

144 WP(C)/0021079/2020 BISWA MOHINI SATAPATHY SANGRAM JENA  / /

VS VS ()

STATE OF ODISHA //

145 WP(C)/0021080/2020 SURENDRA BARIK SANGRAM JENA  / /

VS VS ()

STATE OF ODISHA //

146 WP(C)/0021081/2020 SUVENDRA KUMAR SAMANTARAY ASMIYA RANJAN MAJHI  / /

VS VS ()

STATE OF ODISHA //

147 WP(C)/0021082/2020 MADHABI DUTTA N.K.SAHU  / /

VS VS ()

STATE OF ORISSA //
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148 WP(C)/0021083/2020 BRUSABHA SAHOO PRASANTA KUMAR SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

149 WP(C)/0021084/2020 BIKASH PRADHAN SIDHESWAR MALLIK  / /

VS VS ()

STATE OF ODISHA //

150 WP(C)/0021085/2020 PRAHALLAD BEHERA GHANASHYAM MUDULI  / /

VS VS ()

STATE OF ODISHA //

151 WP(C)/0021086/2020 IMRAN KHAN PANCHANAN PANIGRAHI  / /

VS VS ()

STATE OF ODISHA //

152 WP(C)/0021087/2020 SUVBHASHREE BARIK PANCHANAN PANIGRAHI  / /

VS VS ()

THE DIRECTOR, HIGHER EDUCATION,ODISHA //

153 WP(C)/0021088/2020 ANUPAMA KAR @ PANDA PRASANNA KUMAR PARHI  / /

VS VS ()

STATE OF ODISHA //

154 WP(C)/0021089/2020 MAHESWAR PRADHAN BABITA KUMARI PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

155 WP(C)/0021090/2020 PUSPITA PANDA KAILASH CHANDRA SAHOO  / /

VS VS ()

GOVERNMENT OF ODISHA //

156 WP(C)/0021091/2020 DHIRENDRA JENA JITENDRA KUMAR DIGAL  / /

VS VS ()

D.G. AND I.G. OF POLICE, ORISSA //

157 WP(C)/0021092/2020 ABHIRAM SAHOO ANURAG PATI  / /

VS VS ()

STATE OF ODISHA //

158 WP(C)/0021093/2020 CHIRANJIBI BISOYI GYANA RANJAN SETHI  / /

VS VS ()

COLLECTOR, GANJAM //

159 WP(C)/0021094/2020 ANJAN KUMAR PRADHAN G.N.SAHU  / /
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VS VS ()

STATE OF ODISHA //

160 WP(C)/0021095/2020 DURJYODHAN JENA TAPAN KUMAR BISWAL  / /

VS VS ()

STATE OF ODISHA //

161 WP(C)/0021096/2020 HAREKRUSHNA PRADHAN M/S. C.K.DEY  / /

VS VS ()

STATE OF ODISHA //

162 WP(C)/0021097/2020 PREMSILA GOUD MOHENDRA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

163 WP(C)/0021098/2020 M/S.UMA FIRE SERVICES PRIVATE LIMITED MILAN KANUNGO  / /

VS VS ()

UNION OF INDIA //

164 WP(C)/0021099/2020 LOKANATH PANIGRAHI JASHOBANTA DASH  / /

VS VS ()

UNION OF INDIA //

165 WP(C)/0021100/2020 JAGANNATH MISHRA BIMBISAR DASH  / /

VS VS ()

STATE OF ODISHA //

166 WP(C)/0021101/2020 MD.ASEQUER REHEMAN GOPINATH MISHRA  / /

VS VS ()

STATE OF ODISHA //

167 WP(C)/0021102/2020 BANAMALI BARIK GOPINATH MISHRA  / /

VS VS ()

STATE OF ODISHA //

168 WP(C)/0021103/2020 UNION OF INDIA ANINDAY KUMAR MISHRA  / /

VS VS ()

AJIT BAHIRA //

169 WP(C)/0021104/2020 BINOD KUMAR DASH HEMANTA KUMAR ROUT  / /

VS VS ()

STATE OF ODISHA //

170 WP(C)/0021105/2020 MAMINA SAHU HEMANTA KUMAR ROUT  / /

VS VS ()
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FILING REPORT AS ON :25/08/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

THE COLLECTOR, KHURDA //

171 WP(C)/0021106/2020 ASHIS KUMAR MISHRA  / /

VS VS ()

THE UNION OF INDIA //

172 WP(C)/0021107/2020 UNION OF INDIA ANINDYA KU.MISHRA  / /

VS VS ()

G.SRINIVAS RAO //

173 WP(C)/0021108/2020 BHARAT CHANDRA MAJHI PITAMBAR PANDA  / /

VS VS ()

STATE OF ODISHA //

174 WP(C)/0021109/2020 RAMA CHANDRA MOHAPATRA BIJOY DASMOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

175 WP(C)/0021110/2020 TOPHA TRIPATHY KARUNAKAR RATH  / /

VS VS ()

SECRETARY BOARD OF SECONDARY EDUCATION //

176 WP(C)/0021111/2020 HARIHARA MISHRA PITAMBAR PANDA  / /

VS VS ()

STATE OF ODISHA //

177 WP(C)/0021112/2020 PRATAP KUMAR BEHERA PRASANTA KUMAR NANDA  / /

VS VS ()

STATE OF ODISHA //

178 WP(C)/0021113/2020 SUKANTA SATAPATHY DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

179 WP(C)/0021114/2020 CHINTA DEVI SOUMYA RANJAN DAS  / /

VS VS ()

STATE OF ODISHA //

180 WP(C)/0021115/2020 BHABAGRAHI DAS RABINARAYAN MISHRA(2)  / /

VS VS ()

STATE OF ODISHA //

181 WP(C)/0021116/2020 DIGAMBAR BISWAL KARUNAKAR GAYA  / /

VS VS ()

STATE OF ODISHA //
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182 WP(C)/0021117/2020 CHANDRAMANI JENA SUSANTA KU.MISHRA  / /

VS VS ()

STATE OF ODISHA //

183 WP(C)/0021118/2020 NIRMALA ROUT KARUNAKAR GAYA  / /

VS VS ()

STATE OF ODISHA //

184 WP(C)/0021119/2020 SUNIL KUMAR PANDA K.K.GAYA  / /

VS VS ()

STATE OF ODISHA //

185 WP(C)/0021120/2020 UDENATH SAHOO KARUNAKAR GAYA  / /

VS VS ()

STATE OF ODISHA //

186 WP(C)/0021121/2020 LAKSHMAN HOTA KARUNAKAR GAYA  / /

VS VS ()

STATE OF ODISHA //

187 WP(C)/0021122/2020 PRADYUMNA NAIK KARUNAKAR GAYA  / /

VS VS ()

STATE OF ODISHA //

188 WP(C)/0021123/2020 PADMANAV PANDA KARUNAKAR GAYA  / /

VS VS ()

STATE OF ODISHA //

189 WP(C)/0021124/2020 GEETANJALI SAHOO KARUNAKAR GAYA  / /

VS VS ()

STATE OF ODISHA //

190 WP(C)/0021125/2020 SAKET BIHARI BEHERA K.K.GAYA  / /

VS VS ()

STATE OF ODISHA //

191 WP(C)/0021126/2020 GUNANIDHI SWAIN KARUNAKAR GAYA  / /

VS VS ()

STATE OF ODISHA //

192 WP(C)/0021127/2020 MOHAN SAHU K.K.GAYA  / /

VS VS ()

STATE OF ODISHA //

193 WP(C)/0021128/2020 LILIPA KUMAR SAHOO SUSANTA KUMAR  / /
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FILING REPORT AS ON :25/08/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

VS VS ()

UNION OF INDIA //

194 WP(C)/0021129/2020 BABITA PARIDA K.K.GAYA  / /

VS VS ()

STATE OF ODISHA //

195 WP(C)/0021130/2020 PRADEEPTA KUMAR PATEL KARUNAKAR GAYA  / /

VS VS ()

STATE OF ODISHA //

196 WP(C)/0021131/2020 MANAS RANJAN MAHAPATRA K.K.GAYA  / /

VS VS ()

STATE OF ODISHA //

197 WP(C)/0021132/2020 BIDYULATA MALLICK NIRANJAN PANDA  / /

VS VS ()

STATE OF ODISHA //

198 WP(C)/0021133/2020 ANANDA KUMAR PANDA K.K.GAYA  / /

VS VS ()

STATE OF ODISHA //

199 WP(C)/0021134/2020 AKSHAYA KUMAR DASH KARUNAKAR GAYA  / /

VS VS ()

STATE OF ODISHA //

200 WP(C)/0021135/2020 PABITRA KUMAR BISWAL ANUGRAHA NARAYAN SAMANTRAY  / /

VS VS ()

AUTHORISED OFFICER STATE BANK OF INDIA //

201 WP(C)/0021136/2020 TIKELAL MEHER KARUNAKAR GAYA  / /

VS VS ()

STATE OF ODISHA //

202 WP(C)/0021137/2020 BISWAMBAR SAHU K.K.GAYA  / /

VS VS ()

STATE OF ODISHA //

203 WP(C)/0021138/2020 CHITTA RANJAN MUND K.K.GAYA  / /

VS VS ()

STATE OF ODISHA //

204 WP(C)/0021139/2020 SUSHANTA SEKHAR MANGARAJ KARUNAKAR GAYA  / /

VS VS ()
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SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

STATE OF ODISHA //

205 WP(C)/0021140/2020 MANOJ KUMAR PADHI K.K.GAYA  / /

VS VS ()

STATE OF ODISHA //

206 WP(C)/0021141/2020 BIRAT KISHORE NAYAK KARUNAKAR  / /

VS VS ()

STATE OF ODISHA //

207 WP(C)/0021142/2020 SAROJ RANJAN TRIPATHY KARUNAKAR GAYA  / /

VS VS ()

STATE OF ODISHA //

208 WP(C)/0021143/2020 SANYASI PUJHARI K.K.GAYA  / /

VS VS ()

STATE OF ODISHA //

209 WP(C)/0021144/2020 SATRUGHAN MISHRA S.C.DEV.DASH  / /

VS VS ()

STATE OF ODISHA //

210 WP(C)/0021145/2020 MANAS RANJAN DAS K.K.GAYA  / /

VS VS ()

STATE OF ODISHA //

211 WP(C)/0021146/2020 RAHAS BIHARI PATEL KARUNAKAR GAYA  / /

VS VS ()

STATE OF ODISHA //

212 WP(C)/0021147/2020 RANJIT KUMAR RATH KARUNAKAR GAYA  / /

VS VS ()

STATE OF ODISHA //

213 WP(C)/0021148/2020 ASHOK KUMAR NAIK K.K.GAYA  / /

VS VS ()

STATE OF ODISHA //

214 WP(C)/0021149/2020 KHAGAPATI NAIK K.K.GAYA  / /

VS VS ()

STATE OF ODISHA //

215 WP(C)/0021150/2020 BISWAJIT PADHI K.K.GAYA  / /

VS VS ()

STATE OF ODISHA //
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216 WP(C)/0021151/2020 PRAMOD KUMAR BARAD S.C.D.DASH  / /

VS VS ()

STATE OF ODISHA //

217 WP(C)/0021152/2020 BISWANATH APOT S.C.DEV.DASH  / /

VS VS ()

STATE OF ODISHA //

218 WP(C)/0021153/2020 SAKHI SAHOO JAYDEEP PAL  / /

VS VS ()

THE TAHASILDAR KANASHA //

219 WP(C)/0021154/2020 SURENDRA KUMAR MUDULI SIDHARTHA SWAIN  / /

VS VS ()

STATE OF ODISHA //

220 WP(C)/0021155/2020 SARADA DEVI INSTITUTE OF MEDICAL SCIENCEMAMATA MISHRA  / /

VS VS ()

STATE OF ODISHA //

221 WP(C)/0021156/2020 KUNJA BIHARI SATAPATHY M/S. SIDHARTHA MISHRA 1  / /

VS VS ()

SHYAMSUNDAR PANDA //

222 WP(C)/0021157/2020 DANDAPANI BARADA PURUSOTTAM CHULI  / /

VS VS ()

STATE OF ODISHA //

223 WPCRL/0000082/2020 SK.MABUD ALIAS MAMUD ALIAS MADUD DEBASIS SARANGI  / /0

VS VS ()

STATE OF ODISHA //

224 WPCRL/0000083/2020 TARULATA DALAI P.N. SWAIN  / /0

VS VS ()

STATE OF ODISHA //

225 ABLAPL/0010066/2020 HUJI @ KEDAR NATH BEHERA SIDHARTHA SWAIN NISCHINTAKOILI /83 /2020

VS VS ()

STATE OF ODISHA //

226 ABLAPL/0010067/2020 HEMANTA KUMAR MOHANTY PRASANNA KUMAR PANDA DHAMA /130 /2020

VS VS ()

STATE OF ODISHA //

227 ABLAPL/0010068/2020 KUNA BEHERA SOUBHAGYA KUMAR DASH PURUSHOTTAMPUR /105 /2018
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VS VS ()

STATE OF ODISHA //

228 ABLAPL/0010069/2020 SUDAN GIRI NIRMAL RANJAN ROUTRAY GHAGARBEDA /28 /2020

VS VS ()

STATE OF ODISHA //

229 ABLAPL/0010070/2020 SUBHASIN MOHANTY DEEPAK KU. SAHOO KENDRAPARA /137 /2020

VS VS ()

STATE OF ODISHA //

230 ABLAPL/0010071/2020 RANJIT PALEI@ RANJIT PALAI TARA PRASAD MOHAPATRA SATYABADI /211 /2019

VS VS ()

STATE OF ODISHA //

231 ABLAPL/0010072/2020 RAJA @ DEBASISH DAS TARA PRASAD MOHAPATRA KUMBHARAPARA /113 /2020

VS VS ()

STATE OF ODISHA //

232 ABLAPL/0010073/2020 APARTI PRADHAN TARA PRASAD MOHAPATRA PURI SADAR /104 /2019

VS VS ()

STATE OF ODISHA //

233 ABLAPL/0010074/2020 SATYABAN PANDA TARA PRASAD MOHAPATRA BARIPADA TOWN /174 /2019

VS VS ()

STATE OF ODISHA //

234 ABLAPL/0010075/2020 NABAKISHORE SWAIN TARA PRASAD MOHAPATRA SATYABADI /168 /2020

VS VS ()

STATE OF ODISHA //

235 ABLAPL/0010076/2020 RINA SAHOO TARA PRASAD MOHAPATRA PURI TOWN /31 /2020

VS VS ()

STATE OF ODISHA //

236 ABLAPL/0010077/2020 SANDIP MANSINGH DEEPAK KU. SAHOO KENDRAPARA /137 /2020

VS VS ()

STATE OF ODISHA //

237 ABLAPL/0010078/2020 SUBRAT KUMAR KAR RABINDRANATH PRUSTY TIGIRIA /117 /2020

VS VS ()

STATE OF ODISHA //

238 ABLAPL/0010079/2020 TUKUNA PRADHAN @ KANHU CHARAN BIBHUDA NANDA MOHAPATRA JAGANNATHA PRASAD /159 /2020

VS VS ()
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STATE OF ODISHA //

239 ABLAPL/0010080/2020 SURATHA PRADHAN JULU KHAMSAMA PURI SADAR /100 /2019

VS VS ()

STATE OF ODISHA //

240 ABLAPL/0010081/2020 BIJAY PRADHAN R.K.PRADHAN PURI SADAR /100 /2019

VS VS ()

STATE OF ODISHA //

241 ABLAPL/0010082/2020 RATNAKAR PRADHAN JULU KHAMSAMA PURI SADAR /100 /2019

VS VS ()

STATE OF ODISHA //

242 ABLAPL/0010083/2020 DUSASAN PRADHAN JULU KHAMSAMA PURI SADAR /100 /2019

VS VS ()

STATE OF ODISHA //

243 ABLAPL/0010084/2020 MUNA MISHRA @ RAJESH MISHRA GIRIJA SANKAR PANDA BASELI SAHI PS /212 /2020

VS VS ()

STATE OF ODISHA //

244 ABLAPL/0010085/2020 NARENDRA KUMAR BHATAMISHRA @ NARENDRA KU. BHATAMISHRASANJAY KUMAR PRADHAN KABISURYANAGAR (KODALA) /220 /2020

VS VS ()

STATE OF ODISHA //

245 ABLAPL/0010086/2020 SANKAR PRADHAN J.SAMANTARY PATTAPUR (ASKA) /175 /2020

VS VS ()

STATE OF ODISHA //

246 ABLAPL/0010087/2020 CHITRASEN NAYAK MAHES DAS DARINGBADI /53 /2020

VS VS ()

STATE OF ODISHA //

247 ABLAPL/0010088/2020 SANOJ KUMAR SAHU MAHES DAS DARINGBADI /75 /2020

VS VS ()

STATE OF ODISHA //

248 ABLAPL/0010089/2020 K. RUSHI REDDY JYOTIRMAYA SAHOO CHATRAPUR /235 /2020

VS VS ()

STATE OF ODISHA //

249 ABLAPL/0010090/2020 RINKU PRADHAN JYOTIRMAYA SAHOO barpalli /63 /2020

VS VS ()

STATE OF ODISHA //
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250 ABLAPL/0010091/2020 SANDEEP SAHOO @ DABU CHITTARANJAN SAHU CHAULIAGANJA /203 /2020

VS VS ()

STATE OF ODISHA //

251 ABLAPL/0010092/2020 BISWAJIT SAML GAYATRI PATRA KENDRAPARA /197 /2020

VS VS S.D.J.M.,KENDRAPARA(Kendrapara *)

STATE OF ODISHA GR/0001171/2020

252 ABLAPL/0010093/2020 GYANARANJAN SAHOO AJAYA KUMAR JENA KAKATAPUR /142 /2020

VS VS ()

STATE OF ODISHA //

253 ABLAPL/0010094/2020 PRAMOD KUMAR SAHOO PARSURAM PANDA RAJNAGAR /198 /2020

VS VS ()

STATE OF ODISHA //

254 ABLAPL/0010095/2020 BAIDYANATH @ BABAN MAHASUAR SARADA P. SARANGI PURI TOWN /141 /2020

VS VS ()

STATE OF ODISHA //

255 ABLAPL/0010096/2020 MANGARAJ BHOI PANCHANAN PANIGRAHI KAMAKHYANAGAR /277 /2020

VS VS ()

STATE OF ODISHA //

256 ABLAPL/0010097/2020 PRAVASISH NAYAK P.B.MOHAPATRA BALASORE TOWN /182 /2020

VS VS ()

STATE OF ODISHA //

257 ABLAPL/0010098/2020 ABHIJIT MOHANTY @ RAJU G.M.RATH SECTOR-3 /57 /2020

VS VS ()

STATE OF ODISHA //

258 ABLAPL/0010099/2020 KISHORI SAHOO @ KISHORE CHANDRA SAHOOPRASANTA KUMAR SAHOO TUMUSINGA /108 /2020

VS VS ()

STATE OF ODISHA //

259 ABLAPL/0010100/2020 PRAKASH MALICK @ MALIK P.K.BEHERA MARSHAGHAI /58 /2020

VS VS ()

STATE OF ODISHA //

260 ABLAPL/0010101/2020 NIRMALA @ SANTILATA PANDA UNMESH CHANDRA JENA BHADRAK RURAL /247 /2005

VS VS ()

STATE OF ODISHA //

261 ABLAPL/0010102/2020 RAJENDRA MAHANTA SIDDHARTH GOUTAM DAS  / /0
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VS VS ()

STATE OF ODISHA //

262 ABLAPL/0010103/2020 PRAVATA CHANDRA MISHRA BALARAM NAYAK RAJNAGAR /198 /2020

VS VS ()

STATE OF ODISHA //

263 ABLAPL/0010104/2020 CHANCHALA NAIK PRASANTA KUMAR SAHOO BHUBAN /213 /2020

VS VS ()

STATE OF ODISHA //

264 ABLAPL/0010105/2020 GOURANGA SWAIN P.K.DEO TITILAGARH /274 /2020

VS VS ()

STATE OF ODISHA //

265 ABLAPL/0010106/2020 BRAHMA @ BRAHMANANDA NAIK PRASANTA KUMAR SAHOO BHUBAN /213 /2020

VS VS ()

STATE OF ODISHA //

266 ABLAPL/0010107/2020 TARANI BEHERA NIRANJAN LENKA  / /0

VS VS ()

STATE OF ODISHA //

267 ABLAPL/0010108/2020 RAM CHANDRA MAHAPATRA SUSANTA KUMAR TRIPATHY KRUSHNA PRASAD /133 /2020

VS VS ()

STATE OF ODISHA //

268 ABLAPL/0010109/2020 SIDHESWAR ROUT BIKRAM CHANDRA GHADEI PURI SADAR /232 /2020

VS VS ()

STATE OF ODISHA //

269 ABLAPL/0010110/2020 NARESH MEHER S.C.MEKAP MAHILA PS SAMBALPUR /47 /2020

VS VS ()

STATE OF ODISHA //

270 ABLAPL/0010111/2020 MD. KASIM @ SONA A.C.MOHAPATRA SALIPUR /273 /2020

VS VS ()

STATE OF ODISHA //

271 ABLAPL/0010112/2020 TITU SAHOO SANTANU KUMAR SARANGI DHENKANAL SADAR /450 /2019

VS VS ()

STATE OF ODISHA //

272 ABLAPL/0010113/2020 TUMANATH MAJHI SACHIDANANDA DASH NANDAPUR /46 /2020

VS VS ()
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STATE OF ODISHA //

273 ABLAPL/0010114/2020 RAJA MOHARANA@ BABU BIDYALOK MOHAPATRA BIDANASI /34 /2020

VS VS ()

STATE OF ODISHA //

274 ABLAPL/0010115/2020 PRADEEP KUMAR PRASAD @ PRADEEP PASWANSOUMYA RANJAN DAS PLANTSITE /251 /2020

VS VS ()

STATE OF ODISHA //

275 ABLAPL/0010116/2020 BACHHULAL YADAV SOUMYA RANJAN DAS PLANTSITE /252 /2020

VS VS ()

STATE OF ODISHA //

276 ABLAPL/0010117/2020 NARAYANA KALSAI GAUTAM TRIPATHY ATTABIRA /170 /2020

VS VS ()

STATE OF ODISHA //

277 ABLAPL/0010118/2020 SUDHANSU BEHERA P.K.BEHERA MARSHAGHAI /192 /2020

VS VS ()

STATE OF ODISHA //

278 ABLAPL/0010119/2020 BISHAL BEHERA BIJAYA KUMAR RAGADA HIRAKUD /224 /2019

VS VS ()

STATE OF ODISHA //

279 ABLAPL/0010120/2020 PRASANTA KUMAR SAHOO AMIT KUMAR NATH ANGUL TOWN /936 /2020

VS VS ()

STATE OF ODISHA //

280 ABLAPL/0010121/2020 SONU @ SUNYABASI MAHALA SAPAN KUMAR LENKA CHAULIAGANJA /279 /2020

VS VS ()

STATE OF ODISHA //

281 ABLAPL/0010122/2020 PRASANA JENA SAPAN KUMAR LENKA TIHIDI /307 /2020

VS VS ()

STATE OF ODISHA //

282 ABLAPL/0010123/2020 BALABHADRA SAHOO KAUSTUVA MOHANTY BRAHMAGIRI /27 /2019

VS VS ()

STATE OF ODISHA //

283 ABLAPL/0010124/2020 PRAMODINI JENA SAPAN KUMAR LENKA TIHIDI /307 /2020

VS VS ()

STATE OF ODISHA //
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284 ABLAPL/0010125/2020 AUROBINDA BAGHA SANGRAM KESHARI ROUT BOUDH /157 /2020

VS VS ()

STATE OF ODISHA //

285 ABLAPL/0010126/2020 AMZAD KHAN @ AMEJD KHAN RAMAKANTA PRADHAN BAISINGA /156 /2020

VS VS ()

STATE OF ODISHA //

286 ABLAPL/0010127/2020 BASANTA @ BASANTA KUMAR PARIDA DEBASIS MISHRA POLASARA PS /157 /2020

VS VS ()

STATE OF ODISHA //

287 WPC(OAC)/0002475/2005 DAYANIDHI SETHI M/S ASIM AMITAV DAS  / /

VS VS ()

STATE OF ODISHA //

288 WPC(OAC)/0002861/2015 SATYA NARAYAN MANDAL M/S.J.DASH  / /

VS VS ()

STATE OF ODISHA //

289 WPC(OAC)/0002873/2015 SUSHANTA SAHOO M/S J.DASH  / /

VS VS ()

STATE OF ODISHA //
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1 16/2020 DAITARI-MP

FA/144/1982

2 66/2020 M/S. TELEONE CONSUMERS PRODUCTS PVT.LTD-MP C.R.DAS

STREV/29/2020

3 67/2020 M/S. TELEONE CONSUMERS PRODUCTS PVT.LTD-MP C.R.DAS

STREV/29/2020

4 68/2020 M/S. TELEONE CONSUMERS PRODUCTS PVT.LTD-MP C.R.DAS

STREV/29/2020

5 155/2020 SATYA NARAYAN MANDAL-MP M/S.J.DASH

WPC(OAC)/2861/2015

6 156/2020 SUSHANTA SAHOO-MP M/S J.DASH

WPC(OAC)/2873/2015

7 425/2020 M/S.PINNACLE CLOTHING CO.-MP ABHISEK DWIVEDI

CRLREV/343/2020

8 426/2020 KHIRODBALA PARIDA-MP DEBASIS TRIPATHY

CRLREV/360/2020

9 427/2020 TARA CHAND AGARWAL-MP SAROJ KUMAR PADHI

CRLREV/361/2020

10 464/2020 BABAJI SAHANI-MP P.K.BEHERA

CMP/443/2020

11 465/2020 ADWAITA JENA-MP P.C. ACHARYA

CMP/473/2020

12 731/2020 PAPU@BISAL PATRA-MP Abhishek Dash

ABLAPL/8884/2020

13 734/2020 SADHANA @ SADHNA SORENG-MP DHIRENDRA KUMAR MOHAPATRA

ABLAPL/8707/2020

14 735/2020 PRASANTA KUMAR JENA-MP JAJATI KISHORE MOHANTY

ABLAPL/8098/2020

15 785/2020 AJAY GUPTA-MP BIDYADHAR MANASINGH

BLAPL/3221/2020

16 787/2020 DR. SOUMYA RANJAN DALAI-MP BIDYADHAR MANASINGH

BLAPL/5826/2020

17 788/2020 SANJAY JENA-MP M/S JYOTIRMAYA SAHOO

BLAPL/9876/2019

18 789/2020 KANI @ KANE KANHAR-MP B.R.TRIPATHY

BLAPL/1895/2020

19 820/2020 NUNI SAHOO @ NUNI KUMAR SAHOO-MP AMIT KUMAR NATH

CRLMC/1296/2020

20 821/2020 CHANDRA BISOI-MP MAHES DAS

CRLMC/1297/2020

21 878/2020 NANDA@NARENDRA SAHU-MP PRASANTA KUMAR SAHOO

CRLA/248/2019

22 986/2020 THE DIVISIONAL MANGER, M/S NATIONAL INSURANCE CO.LTD.-MPPRASANTA KUMAR MAHALI

MACA/599/2020

23 987/2020 NATIONAL INSURANCE COMPANY LTD-MP SABITA RANJAN PATTNAIK

MACA/609/2020

24 988/2020 NATIONAL INSURANCE COMPANY LTD-MP SABITA RANJAN PATTNAIK

MACA/609/2020

25 989/2020 NATIONAL INSURANCE COMPANY LTD.-MP SABITA RANJAN PATTNAIK

MACA/610/2020

26 990/2020 NATIONAL INSURANCE COMPANY LTD.-MP SABITA RANJAN PATTNAIK
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MACA/610/2020

27 1007/2020 STATE OF ODISHA-MP SR.S.C.(S AND ME)

WA/496/2020

28 1008/2020 STATE OF ODISHA-MP SR.S.C.(S AND ME)

WA/496/2020

29 1009/2020 STATE OF ODISHA-MP SR.S.C.(S AND ME)

WA/496/2020

30 1010/2020 STATE OF ODISHA-MP SR.S.C.(S AND ME)

WA/496/2020

31 1011/2020 STATE OF ODISHA-MP SR.S.C.(S AND ME)

WA/497/2020

32 1012/2020 STATE OF ODISHA-MP SR.S.C.(S AND ME)

WA/497/2020

33 1013/2020 STATE OF ODISHA-MP SR.S.C.(S AND ME)

WA/497/2020

34 1014/2020 STATE OF ODISHA-MP SR.S.C.(S AND ME)

WA/497/2020

35 9650/2020 BIJAYA KUMAR BARIK-MP PRADEEP KUMAR PARIDA

WP(C)/21035/2020

36 9651/2020 SANTOSH KUMAR SWAIN-MP SHASHI BHUSAN JENA

WP(C)/21040/2020

37 9652/2020 SUJIT KUMAR NAYAK-MP SAMEER DAS

WP(C)/14646/2020

38 9653/2020 CONFEDERATION OF CAPTIVE POWER PLANTS-MP M/S.LAXMIDHAR PANGARI

WP(C)/10426/2017

39 9654/2020 SANJAYA KUMAR SINGH-MP BIBHUTI KESHARI BISWAL

WP(C)/21062/2020

40 9655/2020 SANJAYA KUMAR SINGH-MP BIBHUTI KESHARI BISWAL

WP(C)/21063/2020

41 9656/2020 SANJAYA KUMAR SINGH-MP BIBHUTI KESHARI BISWAL

WP(C)/21064/2020

42 9657/2020 CONFEDERATION OF CAPTIVE POWER PLANTS-MP M/S.LAXMIDHAR PANGARI

WP(C)/10426/2017

43 9658/2020 PARSURAM MAJHI-MP BISWABIHARI MOHANTY

WP(C)/21065/2020

44 9659/2020 SUMANTA BEHERA-MP SURYA NARAYAN PATNAIK

WP(C)/21073/2020

45 9660/2020 NRUSINGHA BEHERA-MP S.K. NAYAK (2)

WP(C)/21075/2020

46 9661/2020 DURYODHAN PANDA-MP B.N.PANDA

WP(C)/21078/2020

47 9662/2020 MADHABI DUTTA-MP N.K.SAHU

WP(C)/21082/2020

48 9663/2020 MADHABI DUTTA-MP N.K.SAHU

WP(C)/21082/2020

49 9664/2020 ODISHA HYDRO POWER CORPORATION LTD.-MP DURGA PRASAD NANDA

WP(C)/20908/2020

50 9665/2020 IMRAN KHAN-MP PANCHANAN PANIGRAHI

WP(C)/21086/2020

51 9666/2020 MAHESWAR PRADHAN-MP BABITA KUMARI PATTANAIK

WP(C)/21089/2020

52 9667/2020 M/S.UMA FIRE SERVICES PRIVATE LIMITED-MP MILAN KANUNGO

WP(C)/21098/2020

53 9668/2020 LOKANATH PANIGRAHI-MP JASHOBANTA DASH

WP(C)/21099/2020

54 9669/2020 DILLIP KUMAR SAMAL-MP M/S.UPENDRA KUMAR SAMAL

WP(C)/10398/2019

55 9670/2020 SAMARENDRA BEHERA-MP MANAS RANJAN DHAL

WP(C)/19821/2020

56 9671/2020 BHAGABAN NAYAK-MP PRASANTA KUMAR SAHOO

WP(C)/11205/2020

57 9673/2020 MD.ASEQUER REHEMAN-MP GOPINATH MISHRA

WP(C)/21101/2020
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58 9674/2020 JAYANTA KU.DAS-MP M/S.A.C.PANDA

WP(C)/23872/2019

59 9675/2020 BANAMALI BARIK-MP GOPINATH MISHRA

WP(C)/21102/2020

60 9676/2020 UNION OF INDIA-MP ANINDAY KUMAR MISHRA

WP(C)/21103/2020

61 9677/2020 ASHIS KUMAR MISHRA-MP

WP(C)/21106/2020

62 9678/2020 UNION OF INDIA-MP ANINDYA KU.MISHRA

WP(C)/21107/2020

63 9679/2020 TOPHA TRIPATHY-MP KARUNAKAR RATH

WP(C)/21110/2020

64 9680/2020 HARIHARA MISHRA-MP PITAMBAR PANDA

WP(C)/21111/2020

65 9681/2020 PRATAP KUMAR BEHERA-MP PRASANTA KUMAR NANDA

WP(C)/21112/2020

66 9682/2020 CHINTA DEVI-MP SOUMYA RANJAN DAS

WP(C)/21114/2020

67 9683/2020 BHABAGRAHI DAS-MP RABINARAYAN MISHRA(2)

WP(C)/21115/2020

68 9684/2020 CHANDRAMANI JENA-MP SUSANTA KU.MISHRA

WP(C)/21117/2020

69 9685/2020 LILIPA KUMAR SAHOO-MP SUSANTA KUMAR

WP(C)/21128/2020

70 9686/2020 PABITRA KUMAR BISWAL-MP ANUGRAHA NARAYAN SAMANTRAY

WP(C)/21135/2020

71 9687/2020 SAKHI SAHOO-MP JAYDEEP PAL

WP(C)/21153/2020

72 9688/2020 PRAVAKAR SAHU-MP SUBRAJIT SAHU

WP(C)/20985/2020

73 9689/2020 BHARAT BEHERA-MP SUBRAJIT SAHOO

WP(C)/20984/2020

74 9690/2020 SARBESWAR SAHOO-MP SUBRAJIT SAHOO

WP(C)/20983/2020

75 9691/2020 KUNJA BIHARI SATAPATHY-MP M/S. SIDHARTHA MISHRA 1

WP(C)/21156/2020

76 9692/2020 KUNJA BIHARI SATAPATHY-MP M/S. SIDHARTHA MISHRA 1

WP(C)/21156/2020

77 575/2020 M/S.ORIENTAL INSURANCE CO.LTD.-MP G.P.DUTTA

FAO/764/2018

78 732/2020 LADU NAYAK-MP

ABLAPL/1443/2019

79 733/2020 KANCHAN MALIK-MP

ABLAPL/8548/2020

80 736/2020 KHAJIRA PRADHAN-MP

ABLAPL/7052/2020

81 786/2020 PANKAJ CHOUDHURY @ HONNY-MP

BLAPL/514/2020

82 9649/2020 BIDYABHARATI PANDA-MP SAMARENDRA BAHADUR

WP(C)/17103/2020

83 9672/2020 PRASANT KUMAR THAKUR-MP

WP(C)/17833/2020
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